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Governments are at liberty to accellt 
-these recommendations. As a matter 
of fact, the National Development 
Council, at its t h~ in 1958, endors-
cl the main recommendations of the 
BaIwantray Mehta Committee and 
they accepted them. Therefore, vari-
ous States have taken steps to intro-
-duce the panchayat raj system. So, 
there Is no question of imposition on 
'the States. 

8bri P. Venkatasabbaiah: What 
does the hon. Member mean by say-
ing "so-called elected panchayat 
samitis"? 
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Sbri M. S. G1I1'upadaswamy: I have 
already replied to this question. We 
lay down a broad pattern for the 
States to follow. But some States 
have elected Chairmen and the Zila 
Parishad; and in some other States 
there is the district advisory council. 
The Panchayat ~ t s are ~  an 
important link, We have left to the 
States to adopt the pattern they would 
like to have. 

shrl Ranga: There 1s no question of 
leaving. 

~ ~ tt t~~ 

~ ~ ~ ~~ *ft ~ ::r ~ mr f.!; 
~ ~ ~ f? 
Shd M. S. ~  The 

three-tier system is adopted by most 

-of the S.tes. But We iivi! them 
flexibility and Dilll10euvrability and 
each State is free to adopt certain 
changes within the broad framework 
that has been evolved. 

Shrl  Shrl Ohand Goel: Considering 
this three-tier system and considering 
also that universal adult frsnchise has 
been introduced and all people are 
given representation, I want to know 
how far this three-tier system has 
succeeded in developing initiative and 
drive and also developmental acti vl-
ties. Has the Gdvernment carried out 
any assessment in order to judge the 
work of this three-tier system whe-
ther it has succeeded in developing 
initiaive and drive and also interest 
in developmental activities in the 
rural population? 

Shri M. S. Oartt.,a4_amy: The 
panchayati-raj institution has given 
opportunity and scope for the people 
to participate not  only in the local ad-
ministration but also in developmen-
tal activities. and the reports we have 
been receiving are quite encouraging. 
Wherever these institutions operate 
and exist the involvement and com-
mitment ot people in various activities 
is very much in the picture. Therefore, 
I say that this pattern should be 
adopted in all the other areas where 
panchayati-raj Institutions have not 
been tormed so far. It is our desire 
that it should cover the whole of 
India. 

Equipment lor Dlrrlna' Tube-Wellr 
.j.. 

.1502. Shri Madhu Llmaye: 
Sbri S. M. Banerjee: 
Dr. Bam MaDohar to~  

Shd George 'ei1Wi4ei: 
Wlll the Minister crt 'odd ana Arrl-
cUlt1l1'e be pleased to state: 

(a) whether Government's 
tion has been drawn to the 
d.I1'rerences in the number of 
wells in the various states; 

atten-
wide 
tube-

(b) whether Govemment's attention 
hili been tfrawn to the acute shortage 
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of rigs and boring equipment and 
pumping sets in the country; 

(c) whether any scheme has been 
prepared to mobilise the resources or 
private and public sector industries 
to meet the demands of the States for 
this equipment and pumping sets; and 

(d) if so, the results achieved so 
far? 

The Mbuster of State In the MiD-
IItr,. of Food, Agriculture, Comma-
ulty Development and Cooperatloa 
(Sbrl Amlasahlb Shlnde): (a) to Cd). 
A statement is laid On the Table of 
the Sabhs. 

STATEMENT 

(a) The Government of India is 
aware of the differences in the num-
ber of Tubewells in various States. 

(b) The Government of India is 
fully aware of the existing strength 
of drilling and boring equipment in 
the States and, also, of their additio-
nal requirement in order to ensure 
realisation of Fourth Plan targets. 

As regards PumPing Sets, there is 
already sufficient indigenous capacity 
for meeting the entire demand. 

(e) and (d). Resources of the pri-
vate and public sector industries are 
being mobilised to initiate and step 
up the manufacture of various types of 
drilling equipment required by the 
States . . 
It is expected that the entire de-
mand of hand boring sets and that of 
light percussion and reverse circula-
tion rigs would be met from indigen-
ous sources In 2 to 3 years' time. 

There is adequate manufacturing 
capacity in the country to meet the 
requIrement of States of Core drills 
(calyx and diamond type). 

In the Public Sector, manufacture 
of light direct rotary, medium direet 
rotary and medium percussion rigs 
has been initiated at the Heavy En-
lineering Corporation, Ranchi, and 

supply is expected to start from 1967. 
68. 

It is hoped that after a period of 2' 
to 3 years, it would be possible to 
meet the entire requirement of dril-
ling equipment from indigenous pro-
duction. 

'l't ~ ~  ~ ~  
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Shr! Amlasahib Shlnde: Sir I have 
got the State-wise figures of tubewells. 
As far as population is concerned the 
figures are well known. The state-
wise tubewell figures are: Andhra-9; 
Asssm-17, Bihar-l 025, Gujarat-639 
Madhya Pradesh-68, Madras-23, 
Maharashtra-2, Orissa-83, Punjab-
1245, Rajasthan-11, Uttar Pradesh-
8269, West Bengal-480-Haryana 
figures are not available-making a 
total of 11,871. The figures of private 
tubewells are: Andhra-27,990, 
Bihar-5269, Madras-4588, Orissa-3, 
Punjab-17,500, Rajasthan-337, Uttar 
Pradesh-23,990-0ther states-Nil-
making a total of 79,677. I would like 
to add that the drilling of tubewells 
depends upon the strata of ground. 
The alluvial soil of the Indo-Gangetic 
Plan is generally favourable for hav-
ing tubewells. Some coastal areas and 
also some river deltas are also good 
for having tubewells. 

~ ' t~ ~  ~~ 

~ flIT qft:q;r m if, m if ~ ~ 
~1 ~ ~  

"As regards pumping sets, there 
is already sufficient indigenou. 
capacity for meeting the t t~ 

demand." 
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Sbri AIlDasahlb Shlnde: As far as 
the pumping sets are concerned, there 
was, due to the serious situation as a 
result of the 5I1ccessive droughts, a 
sudden spurt in demalld for pwnping 
sets and there was a temporary diffi-
culty in regard to supplies. But all 
over India our production capacity Is 
such that we can meet the require-
ments of all the States. In fact, re-
cently Bome of the producing units are 

os~  down for lack of demand. So 
as far as pumpiDg seta are concernf'. 
we can meet indigenously all the re-
quirements and there should be no 
difficulty. If any State Govern-
ment works out any plan I think it 
would be possible to co-ordinate and 
meet the full requirements. That I 
have indicated in my reply that indi-
genously, within the next one or two 
years most of the drills and rigS would. 
be manufactured in India. Even it it 
is a question of import we shall see' 
that the demands of the State Gov-
ernments are fully met. Last year we 
sanctioned foreign exchange to the 
extent of Rs. 2-.5 crores and Rs. 1.5-
crores this year, and the demands put 
by the State Governments have been 
completely cleared in consultation. 
with the Ministry of Finance. There 
should be no difficulty on this ground. 
I entirely agree and share the views 
of the hon. Member, because this-
programme forms part of the minor 
irrigation programme and minor irri-· 
gation occupies a very Important 
place in our agricultural programme. 

.To ~~~ : ~  

~ of GI!.'f ~  ~ ~  It ~ 
~~~ ~~  ~~ ~~ 
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Sbrl Anusahlb 8b1nde: Even ~ 

the hon. Member points out any de-
mand of any particular State I am 
prepared to 1a7 that we shall tully 
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meet the requirements of pumping 
.sets. He referred to a wider question 
(If dispatity in the distribution uf 
-pumping sets etc. I think it is a gene-
Tal problem because even if we look 
into irrigation perc!!ntag:!s of various 
'States we find, for instance, in Maha-
rashtra, Madhya Pradesh and Mysore 
they are having the lowest percen-
iage ot irrigation while there are 
certain areas where the percentage of 
irrigation is as high as 30 to 40 per 
.cent. Therefore, the disparity is there 
;and our ef\'ort shOUld be to remove 
that disparity, but it is a question of 
10ng-term planning. 

.To UII' ' ' t~ ~  it ~ 
~ ~ ~~ t t~ 

rot, ~ it qflxftr ~ it; \iT ~ ~ m ~'  
~  

Shri Aimasahlb Shillde: Should I 
·give the figures? It is a long list. 

Mr. Speaker: He may place it on 
the Table. 

Sbrl Annasahlb Shln4e: I am pre-
pared to do that. 

'llt ;;no{ "', '~ 1t : lfiirT lll"mr 
it \iT iftfR ~  ~ ~ t ~ ~  iflfT ~ 

fiti ~ ~ ~ h  it 'ifT \;T ~ 

~~ ~ ;;;:r ""T iU ~ ""T aT""ff 
~ it; 'ffif ~ I ~t iilfi it ~p ~  ~ 

f'li ~  ~ '  q) ~ ~ 9;l"T"{ 9;I"\lT W'f'Ii"T 

'~~ ~~  ~ ~~~~ 
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Sbrl ADDaIJabIb Shlac1e: A.5 the 

hon. Member has rightly pointed out 
the Fourth Five Year Plan is stili 
under consideration. it haa not been 
finalised. aut as a result of that minor 
irrigation programme has not suf1ered 
at all. Whatever targets we had 
worked out during. last year were 
over-fulfilled in regard to minor irri-
gaUon. I am quite sure, whatever ten-
tative ligures are .... orked out in the 
Fourth Five Year Plan, as far as this 

aspect of the programme is concerned 
there should be no apprehension 0; 
fear of its not being fulfilled. 

Sbri Itrishna Ku_ Chatterjl: Is 
the hon. Minister aware that in the 
State from which I come the Zila 
Parishads are generally manned by 
non-official chairmen and because of 
that deep tubewells and other tube-
wells were being laid there, but be-
cause of certain component parts 
which could be got only from foreign 
countries for which no attempt Was 
made by the Central Government, 
most of these deep tubewells are out 
of action and production on the food 
front was very much hampered? Is 
the hon. Minilrter aware of it? Can he 
give us an idea of what steps are 
being taken? 

Shri Annasahib Shinde: As I have 
already submitted, no demand of any 
state Government for foreign ex-
change is pending with us. If the hon. 
Member points out any specific 
demand of any State Government, I 
am prepared to look into it. 

~ ~ t ~ ",rOO : ~ srivr 
if If\! ~ ~ fit; ~  ~ ~~ 'p: ~  
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'f",r.ft ~ ~ ~ if '~ ' t Ifr.fi 

;f(f ~ ~ I fir.(r ~ 'Ifl' 1 ~ 

~ ;rty H Q'tt ~ if rrr.fI' ~  
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1!i<i!" f"" ~ ' 1 ~ '  ~ ~ m ~ 

' ' ~~~~~~ 
~~ \'I'/fT ~~ ? 

sbri ~ Sldnlt: This will 
be brought to the notiee crl the State 
Government. 

Dr. RaDen Seta: While replying to 
the question, the hon. Minister has 
said, if I remember correctly, that ill 
West Bengal there are 480 tubewells 
only. Did the Government try to 
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aleertain the reason why In sUch a 
state like West Beftgal In these iilst 
20 years only 480 tubewells have been 
sunk by the Government? 

shri Amlasahlb Shlnde: The actual 
implementation of the minor irril:atloh 
programme is with the States and If 
the hon. Member wants I can trY 
to get the information. But even 
the surface water availability in ~st 

Bengal is so much that both the undcr-
·ground and surface water potential 
can be put to use usefully and there 
is a considerable potential and scope 
as I mentioned, for taking up th ~ 
programme. 

Dr. R.ilnen Seb: I wanted to know 
whether the Government of India 
tried to ascertain the reason why only 
480 tubewells have been sunk in the 
last 20 years. 

Mr. Speaker: It is for the State to 
<lo. 

Dr. bnen Setl: He has not answer-
ed th'at question. Let him say, "Yes" 
or "No". 

Shr! AnnasAhib Shlftde: I have ans-
'!Fered that. 

Shri Shlvaji Rao S. Deshmukh: 
(.orne from that unfortunate State in 
the list where four crores of people 
of Maharashtra have to be satisfied 
with two complete tubewells while 
there are about 8,000 in Uttar Pra-
desh and a thousand and odd in Bihar. 
Is the hOh. Minister and the Govern-
ment which he represents aware of 
the fact that tho! Indo-Gangetic plain 
is not the only alluvial plain in Inciia, 
that the whole black cotton soil tract 
in Vidarbha, Marathwada, and Khan-
desh Is the finest alluvial !lOll in the 
world .... 

Mr. Speaker: Now we are going 
into every district. 

Silt! ShJqJl I&Bo S. DelulmU: .... 
and that the _ter potential of that 

arei has n«It been ihvestigated? :May 
I know whether this Government has 
only to wait for the demand of the 
State Government to come? What 
specific steps do the Government pro-
pose to take SO that there Is regional 
distribution of tubewells? 

Mr. Speaker: Next Question. If yOu 
want some diSCUSSion, I can under-
stand that. We have already taken 15 
minutes on this Question. Even if I 
allow another half an hour, you will 
not be satisfied. You are putting 
questions about each and every dis-
trict. 

Some hon. MemberS ,.ose-

Shri ShivaJirao S. Dellhmllkh: My 
question has not been answered. 

Mr. Speaker: If every Member 
be,gins to ask what about his State, 
what about his district, where will it 
lead US? 

Shri Shinjirao S, Deshmakh: 
asked about 10 per cent of the Indian 
people. 

Mr. Speaker: I know that. But yoU 
al!lO went to the region, the sub-re-
gion, the district and all that. I do 
not mind if the Minister can answer 
it. 

8hrl Annasahlb Shlnde: According 
to the ~o o  survey of Indta, the 
Tapti vill1ey is one of the potetttial re-
gions In Mahar8shtra and we are ex-
ploring the possibilities of having 
tubewells in that region. 

Some hOD. ~ t  rose-

Itt. 8.-Jtet: I knoW the Members 
are anxious to put questiOllJl; there 
are about )!I to :ae Members on both 
sides. ~h  first Question took 15 
minutes and this Question hu already 
taken 15 minutes. (Interruption) 
Order, <lrder. The Member from 
My!OOre has also asked a queltlon. It 
is not that I have rejected Mysore 
which is such a good neighbour of 
mine. If you want I can give another 
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haH an hour for this Question. That 
means the other Questions will go. 
lt is for the State Governments to 
take care of such matters. If Parlia-
ment wants to take up the question of 
each and every district, I have no 
objection. Then, all the Members 
must get a chance, not only 1\011'. 
Shivappa. If even four Questions 
cannot be finished, how are we going 
to run the Question Hour? I do not 
know. Let us go to the next Ques-
tion. 

Delay in TraBSportation of Goods at 
Major Ports 

+ 
'1503. Shri S. C. Samanta: 

Shri H. P. Chatterjee: 
Shri Yashpal Singh: 

Will the Minister of Transport and 
Shipplnr be pleased to state: 

(a) the steps taken to cut down de-
lays in major ports and thereby rt!-
ducing the cost of transported goods, 
exported or imported; 

(b) the suggestions made by the All 
India Shippers Council in this behalf; 

(c) the Port which faces this diffi-
culty most; and 

(d) the steps taken to overcome 
these difficulties? 

The Minister of Transport and Ship-
PbIc (Dr. V. K. B.. V. Rao): (a) A 
statement is laid on the Table of the 
Lok Sabha 

Statement 

At Calcutta Port, el!orts are being 
made through intensive dreding and 
execution of river training works to 
improve the draft in the River Hoogh-
ly. A new dock system at Haldia is 
C'UTrently under execution. An incen-
tive tonnage scheme has been intro-
duced to step up the labour output. 
Speedy clearance of cargo from the 
trBllBit sheds is being effected to per-
mit. free use of berths by incoming 
vessels. 

At Bombay Port, a system of regis-
tration of vessels has been introduced' 
since November 1964 permitting 
vessels bound for Bombay to register' 
in advance of their turn for berths 
based on their date of arrival .t 
Bombay. The Dock ExpanSion Scheme 
designed to augment the berthing 
capacity of the port is under execu-. 
tion. Steps are. being taken to im-
prove the berthing capacity of the 
dolphins in the Marine Oil Terminal at 
Butcher Island, to permit tankers upto. 
53,000 tonnes. Other measures in.· 
elude the procurement of additional 
cargo handling equipment, the reo 
placement of the existing pumps in. 
the Alexandra Dock by electrically 
operated ones and speedy removal of 
cargo from the transit sheds. 

At Madras, the construction of a new' 
ore-cum-oil dock is under way. 

At Cochin an open berth in the' 
Ernakulam Channel is being con-· 
structed. The procurement of a new 
suction dredger is under considera-
tion. 

At Visakhapatnam, the berthing 
capacity of the port has been aug-
mented by the completion of two ore 
berths, a lighterage wharf, one general 
cargo berth and a fertiliser berth. 
The second general cargo berth is ex-
pected to be completed in December 
1967. The Fourth Plan programme 
provides for deepening and widening 
of the entrance channel, conversion of 
three jetty berths into quay berths, 
a new Reception-cum-Despatch YarLl, 
additional warehousing facilities and 
procurement of craft and, equipment. 

At Mormugao, it is proposed to pro-
vide a mechanical ore loading system 
and an ore pier capable of handling 
60,000 ton ore carriers and an exclu-
sive oil berth for handling POL 
trafflc. It is proposed to procure addi-
tional cargo handling equipment 
during the Fourth Five Year Plan to 
facilitate quick handling of cargo at 
alongside bertha. 




